ZI TEM NO 28 COURT NO. 10 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).29123/2012

(From the judgenent and order dated 27/07/2012 in WP

No. 24/ 2007, RP No. 354/ 2011 of The H GH COURT OF UTTARAKHAND AT

NAI NI TAL)

HABI B KHAN & ANR Petitioner(s)
VERSUS

STATE OF UTTARAKHAND & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )
Dat e: 29/04/ 2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SUDHANSU JYOTI MJKHOPADHAYA
HON BLE MR JUSTI CE RANJAN GOGO

For Petitioner(s)

Sanpreet Singh A mani, Adv.
Sandeep Malik, Adv.

Har sh Vardhan Surana, Adv.
For Respondent (s)
Rahul Verrma, Adv.
Anuvrat Sharna, Adv.

Mikesh K. Gri, Adv.
Pahl ad Si ngh Sharnma , Adv.

ss 55 555

UPON hearing counsel the Court made the follow ng
ORDER

Post the matter on 30th April, 2014.

(Neet a) (Usha Sharma)
Sr.P. A Court Master



